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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 

0. A. No. 106/2022 with OA No. 9/2023 and OA No. 10/2023

In re: In The Matter of Challenging of CRZ Notification, 2019 

issued by the Ministry of Environment Forest and Climate 

Change (MoEF&CC), Government of India 

Affidavit on behalf of Respondent No. 15, in OA No. 106/2022 and 

Respondent No. 14 in OA No. 09/2023 and in OA No. 10/2023, by the 

Member Secretary, Puducherry Coastal Zone Management Authority 

(PCZMA) in compliance of order dated 24.04.2025 of this tribunal. 

I, Yasam Lakshmi Narayana Reddy, S/o Late Shri Yasam Veera Reddy, 

(Hindu) aged 53 years, working as Special Secretary-cum-Director 

(DSTE)/Member Secretary in the Puducherry Coastal Zone 

Management Authority (PCZMA) with office at yd Floor, PHB 

Building, Anna Nagar, Puducherry do hereby solemnly affirm and 

sincerely state as follows based on the official records that is placed 

before me: 
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